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proposal, tbe Commission bas advised the 
State Government tbat the conditions pre· 
scribed in the rule') framed under Sectic:l 
12·A of the UGC Act have to be fulfilled 
by the State Goveenment and the Act under 
which the university has been established 
should be .amended in several. respects to 
make provisions for the governance of the 
university on the lines recommended by tbe 
Gajendragadkar Committee. 

(c) and (d). The Commission has not 
suggested any rigid composition for tbe 
Senate and Syndicate of Universities. 
However the Gajendragadkar Committee had 
made detailed recommendations regarding 
tbe composition of botb these bodies indicat-
ing tbe extent of representation to be pro· 
vided for various interests, the manner of 
providing for such representation and also 
the powers and functions to be provided for 
these bodies. 

Studeot Agitation in Visbva Bbaratl 
University 

4555. SHRI BRAJA MOHAN 
MOHANTY: Will the Minister of 
EDUCA TION AND CULTURE be pleased 
to state: 

(a) whlltber Government are aware of 
tbe student agitation going on in Visbwa 
Bbarati University against the 'admission 
policy, for post-graduate students, adopted 
by the Uaiversity authorities; 

(b) if so, the reaction of Government; 
and 

(c) wbether any steps have been taken 
to reconcile tbe differences and to bring 
order to University? 

THE MINISTER OF STATE OF THE 
MINISTRIES OF EDUCATION AND 
CULTURE AND SOCIAL , WELFARE 
(SHRIMATI SHEILA KAUL): (a) to (c). 
The criteria for admission to val ious courses 
in Vishwa Bharati during 1984-85 were 
finalised and notified in April, 1984. Accord· 
ing to tbese criteria, admission to several 
Bhavanas were to "be made on tbe basis 
of an entrance test open to candidates from 
alJ over the country. A section of students 
insisted that aU the internal candidates 

should be assured of admission. In order 
to press tbis demand, the students resorted 
to agitation and gherao. They compelled 
the University to cancel the entrance test 
for admission to Kala Bbavana 
which was scbeduled for July 9, 1984. 
Following these inCidents, the University 
decided to remain closed till 2~h September, 
1984, upless the agitation was withdrawn. 
Subsequently, on an assurance given by the 
University t.hat meritorious students of 
Kala Bhavana would get due consideration 
in the matter of admission to the post-
graduate courses, the students called off tbe 
agitation op July 14, 1984,. and the 
University is now functioning normally. 
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